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NOlIFICAnON NDER EMERENCY RISXs 
(oODS) INS RANCE Acr, 1971 AND 
EMERENCY RIsKs ( NDERrAKINS) 
INS RANCE Acr, 1971, L.I.C. Acr, 196, 
CENrAL ECISE AND SALr Acr, 1944. 
CSTOMS ACT, 1962 JARAr SALES TAX 
Acr, 1969, AND CENTRAL ECISE RLES, 
1944 AND COPY OF JARAT EDucAnoN 
CESS (VALIDARION) ACT, 1974. 

THE DEP TY MINISTER IN THE 
MINISTRY OF ED CATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF C LT RE (SHR 
ARVIND NETAM) 

Sir, on behalf of Shri Pranab 
Kumar Mukeree, I be to lay on the 
Table-

(I) A coy each of the followin 
NoMcations (Hindi and Enlish 
versions) under sub-section (6) of 
section  of the Emerency Risks 
( oods) Insurance Act, 1971-

(i) The Emerency Risks (oocls) 
Insurance (Third Amendment) Sc-
heme, 1974 ublished 1n  Notific-
ation No. S. O.  2484 in azette of 
India dated the 28th Setember, 
1974. 

(li) The Emerency Risks ( oods) 
Insurance (Fourth Amendment) 
Scheme, 1974, ublished in Notifi-
cation No. S. O.  44(E) in azette 
of India dated the 16th Setember, 
1974. 

(2) A  coy each of the followin 
Notifications (Hindi and Enlish ver-
sions) under sub-section (7) of sec-
tion 3 of the Emerency Risks ( nder-
takins) Insurance Act, 1971-

(i) The Emerency Rlsks ( n-
dertakins) Insurance (Third Am-
cndment) Scheme, 1974, ublished 
iu. Notification No.  S. O.  248 in 
azette of India dated the 28th 
Setember, 1974. 

(ll) The Dnerency Risks ( nder-
takins) Insurance (Fourth Am-
endment) Scheme, 1974, ublished 
in Notification No. S. O. 4S (E) in 

azette of India dated the 16th 
Setember, 1974. 

Placed in Library. See No. LT-
843074 

(3) A coy each of the followin 
Notifications (Hindi and Enlish ver-
sions) under sub-section (4) of sec-
tion 43 of the Life Insurance Coror-
ation Act, 196-

(i) .S.R.  94 ublished in az-
ette Of India dated the 7th SeP-
tember, 1974 makin certain amend 
ment to Notification No.  .S.R. 734 
dated the 23rd Auust, 198. 

(ii) .S.R. 9 ublished in az-
ette of India dated the 7th Setem-
ber, 1974 makin certain amendment 
to Notification No. .S.R. 734 dated 
the 23rd t  198. 

Placed in Library. See No. LT-8431 
74) 

(4) A  Coy of the Central Ecise 
(Ninth Amendment) Rules, 1974 (Hi-
ndi and Enlish versions) ublished in 
Notificatlon No. .S.R. 1046 in azette 
of India dated the 28th Setember, 
1974, under section 38 of the Central 
Eercises and Salt Act, 1944. 

Placed in Library. Sec. No. LT-8437 
74) 

() A  coPy each of the followin 
Notifications (Hindi and Enlish ver-
sions) under section 19 of the Cust-
oms Act, 1962-

(i) .S.R.  404 (E) ublished ia 
azette of Ind1a dated the 26tl1 
Setember, 1974 toether with an 
e lanatory memorandum. I 

(li) 8.0. 2486 ublished in azette 
of India dated the 28th Se-
tember, 1974 toether with an 
elllanatory memorandum. 

(iii) .S.R. 418(E) Piblished in 
azette of India dated the 
lOth October, 1974. 

(iv) .s.R. 419 (E) ublished in 
azette of India dated thl 
10th October, 1974. 
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(v) The Notified  oods (Preven-
tion of Illeal Imort) Amend-
ment Rules, 1974, ublished in 
NotiftClltion No. .S.R. 420() 
in azette of India dated the 
10th October, 1974. 

(vi) .S.R. 428 (E) ublished in 
azette of India dated the 16th 
October,  1974 toether with 
an e lanatory memorandum. 

(vii) .sR. 436(E) and .S.R. 
437 (E) ublished in azette 
of India dated the 28th Octo-
ber, 1974 toether with an eX-
lanatory memorandum. 

(viii) .S.R. 441 (E) ublished in 
azette of India dated the 
30th October,  1974 toether 
with an e lanatory memoran-
dam. 

(i) .S.R. 442 (E) ublished in 
azette of India dated the 30th 
October, 1974 toether with an 
e lanatory memOlandum. 

Placed in Library. See No. LT-
8433174. 

(6) A  coy each of the followin 
uarat Notifications  (Hindi and En-
lish versions) under sub-section (3) 
of section 49 of the uarat Sales Ta 
Act, 1969, read with clause (c) (iii) of 
the Proclamation dated the 9th Feb-
ruary, 1974 issued by the President in 
relation to the State of uarat-

(i) Notification  No.  ( HN277) 
ST 1074 (S. 49)  (33) TH 
ublished in uarat overn-
ment azette dated the 7th 
Auust, 1974 makin certain 
amendment to Notification NO. 
( HN 627) ST 10701 (S. 49)-
TH dated the 29th Aril, 1970. 

(ii) Notification iNo. ( HN 278) 
ST 10741 (S. 49) -(34) -TH in 
uarat overnment azette 
cation No. ( HN 627) ST 
certain amendment to Notifi-
cation No. ( HN 627) ST 
10701 (S. 49) -TH dated the 29th 
Aril, 1970. 

(Placed in Libra71l. Sec. No. LT-8434 
14). 

(7) A coPy of the uarat Educa-
tion Cess  (ValidatiOJl) Ad. 1974 
(Hindi and Enlish VersiODII) (Presi-
dents Act No. 11 of 1974) ublished 
in azette of India dated the 28th 
Setember, 1974, under sub-section 
(3) of section 3 of the ull1llt State 
Leislature (Deleation of Powers) 
Act, 1974. 

(Placed in Library. Sec. No. LT-843f 
74), 

(8) A  coy each of the followin 
Notifications (Hindi and iEnlish ver-
sions) issued under the Central Ecise 
Rules, 1944-

(i) .S.R. 387 (E) ublished in 
azette of India ated the 7th 
Setember, 1974 toether with 
an e lanatory memorandum. 

OJ) .S.R. 96 ublished in a-
zette of India, dated the 7th 
Setember, 1974 toether with 
an e lanatory memorandum. 

(iii) .S.R. 97 ublished in a-
zette of India dated the 7th 
Setember, 1974 toether with 
an e lanatory memorandum. 

(iv) .S.R.  98 ublished in a-
zette of India dated the 7th 
Setember, 1974 toether with 
an e lanatory memorandum 

(v) .S.R.  989  ublished in 
azette of India dated the 
14th Setember 1974 toether 
with an eXlanatory  memo-
randum. 

(vi) .S.R. 1074 ublished in a-
zette of India dated the th 
October. 1974 toether with an 
e lanatory memorandum. 

(vii) .S.R.  41(E) ublished in 
a ett  of India dated the 9th. 
October, 1974 toether with an 
e lanatory memorandum. 

(viii) .S.R. 1102 ublished in a-
zette of India dated the 12th 
October, 1974 toether with an 
e lanatory memorandum. 

(i) .B.R. 42 (E) ublished in 
. azette of Indiadated the 12th. 
October, 1974 toether with an 
e lanatory memorandum. 
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Bill as pas�ed' by R.S. 

(x) G,S.R. 440 (E) published in. 
. Gazette of India dated the 30th 

· Dctober, I!f74 together with an 
.:expla�.at,ory memorandum. 

(Placed.in Library, Se::::. No. LT-'8436/ 
74). 

:No:rIFICATIONs UNDER WrLD LIFE P�RO
TECTION) AcT. 1972 

SHRI MOHAN DHARIA: On ·behalf 
of Shri Pra;bhudas Patel, 

I ·beg to lay on the Table a copy 
each of the following Notifications 
(Hindi and English versions) under 
.sub-section (2) of section 63 of the 
Wild Life (Protection) Act, 1972:-

(i) The Wild Life (Stock Declara
tion) Rules, 1974, published in 
Notification NO, G.S.R. 1.0S(E) 
tn Gazette of India dated the 
1st October, 1974. 

(ii) The Wild Life (Transactions 
and Taxidermy), Rules. 1974, 
published in Notification No. 
G.S.R. 409(E) in Gazette of 
India dated the 1st October, 
1974. 

"[Placed in Library. Sec. No. LT-8437/ 
'74]. 

. SHRI JYOTIRMOY BOSU: Sir, ha:s 
·he written to you in the matter? 

MR. SPEAKER: Yes, he has already 
got my pe.rmission. I knew you would 
·be asking, Do no.t. be so strict. 

12.s,: hrs. 

PUNJAB MUNICIPAL (CHANDI
GARH Al\@NDMENT) BlLL 

As PASSBD BY RAJYA SABHA 

SEl�RE'.f 4RY-G,EiNERAL: Sir, I 1ay 
-On the TJiWe the Punjab ·Municipal. 
(Cha,qdigarh Amendi,n.ent) . Bill, 1974, 

.as passed by Rajya Sabha .. 

ASSENT TO BILLS 

SECRETARY -GENERAL: Sir, I lay 
on the Table foUowing five Bills pas
sed by the Houses ,of Parliament dur
ing th.e last. session and assented to 
since a report was 1ast made to the 
House on the 7th .September, 1974:-

(1) The Esso (Acquisition of Un
dertakings in India) Amend
ment Bill. 1974. 

(2) The Payment of Bonus (Am
endment) Bill, 1974. 

(3) The Appropriation (No. 3) 
Bill, 1974. 

( 4) The Appropriation (Railways) 
No. 4 Bill, 1974. 

(5) The Interest-tax Bill, 1974. 

Sir, I also lay on the Table copies, 
duly authenticated by the Secretary
General of Rlajya Sabha, of the fol
lowing eleven Bills passed by the 
Houses of Parliament and assented to 
since a report was last made to the 
House on the 7th September, 1974:-

(1) The Cinematograih (Amend
ment) Bill, 1974. 

(2) The Coal Mines (Conservation 
and Development)· Bill. 1974. 

(3) The Major Port Trusts (Am
endment) Bill, 1974. 

( 4) The ComP'anies (Temporary 
Restrictions on Dividends) 
Bill, 1974. 

(5) The Additional Emoluments 
(Compulsory peposit) Bill, 
1974. 

(6) The Compulsory Deposit Sche
me (Income-tax Payers) Bill, 

. .  1974. 
(7) The University of Hyderabad 

Bill, 1974. 
(8) The Constitution (Thirty-

Fourth Amendment) Bill, 1974. 
(9) The Companies (Amendment) 

Bill, 1974. 

(10) The Delhi Sikh Gurdwaras 
(Amendment) Bill, _1974. 

... <llL The Oil Industry (Develop
ment) Bill, 197( 


